
Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total

2398 193 2591 157 7 164 56 2 58 2499 198 2697

Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total

0 0 0 76 11 87 0 0 0 22 17 39

Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total

3941 2565 6506 68 55 123 14 22 36 3995 2598 6593

Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total

2 4 6 861 298 1159 2 0 2 123 197 320

SUPERINTENDENT: STATEMENT

REGISTRAR (JUDL.)

HIGH COURT OF MANIPUR

AT IMPHAL

OPENING BALANCE, INSTITUTION, DISPOSAL AND PENDENCY OF MAIN CASES  IN 

THE HIGH COURT AND SUBORDINATE COURTS OF MANIPUR FOR THE MONTH OF 

JULY, 2020

HIGH COURT OF MANIPUR

Opening Balance
Institution during the 

month
Disposal during the month

Closing balance at the end 

of the month

Disposal of cases which are 

more than 5 years old 

during the month

Pendency of cases which 

are more than 5 years old at 

the end of the month

Disposal of cases which are 

more than 10 years old 

during the month

Pendency of cases which 

are more than 10 years old 

at the end of the month

Disposal of cases which are 

more than 5 years old 

during the month

Pendency of cases which 

are more than 5 years old at 

the end of the month

Disposal of cases which are 

more than 10 years old 

during the month

Pendency of cases which 

are more than 10 years old 

at the end of the month

SUBORDINATE COURTS OF MANIPUR

Opening Balance
Institution during the 

month
Disposal during the month

Closing balance at the end 

of the month


